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The 13** March 2019
No. C/B.G.M—4906/13— 2871—In exercise of the Powers conferred
under Sub—Section(l) of Section 15 of Bodhgaya Temple Act (Bihar Act-
17,1949) Bihar Governor is hereby pleased to constitute the Bodhgaya
Temple advisory Board in following manner:—

(A) Members from the Buddhist Countries -

H.E. The Ambassador of Bhutan

H.E. The Ambassador of Thailand

H.E. The High Commissioner of Sri Lanka
H.E. The Ambassador of Myanmar

H.E. The Ambassador of Japan

H.E. The Ambassador of Combodia

H.E. The Ambassador of Mongolia

O b WO+



fagR ot (3 TeRoT), 14 AT 2019 3

8.
9.
(B)

10.
11.

12.
13.

H.E. The Ambassador of South Korea
H.E. The Ambassador of Vietnam

Buddhist Members from India —

Representative of His Holiness the Dalai Lama

Secretary, Department of Ecclesiastical Affairs, Govt. of
Sikkim.

General Secretary, Mahabodhi Society of Kolkata
Representative of International Buddhist Monasteries
/Temple in Bodhgaya (Ven. U. Nyayeninda Mahathera, Chief
Monk, Burmese Vihar)

(C) Other Members—

14.
15.
16.
17.
18.
19.
20.
R1.

R2.
R3.

R4.

Secretary, Ministry of External Affairs, Govt. of India,
New Delhi

Secretary, Ministry of Tourism, Govt. of India, New Delhi.
Secretary, Dept. of Tourism, Govt. of Bihar, Patna.
Secretary, Dept. of Art, Culture & Youth, Govt. of Bihar,
Patna.

Director General, Archaeological Survey of India, New
Delhi.

Hon’'ble Member of Parliament, Gaya

Hon'ble Member of Legislative Assembly, Bodhgaya
Commissioner, Magadh Division, Gaya—Cum—Member
Secretary of Bodhgaya Temple Advisory Board.

Deputy Inspector General of Police, Magadh Range, Gaya
Chairman, Bodhgaya Temple Management Committee—Cum-—
District Magistrate, Gaya

Chairman, Nagar Panchayat, Bodhgaya.

2. The Board will function under Section 3 of the Act mainly as an
advisory body to the Bodhgaya Temple Management Committee and will
perform its duty as per the rules prescribed by the State Government.

3. Tenure of the members will be of two years from the date of
issue of this notification.

4. Meeting of the Advisory Board will be held under the
Chairmanship of anyone member from the Buddhist countries mentioned
in Para—‘A’ above, subject to their availability.

By order of the Governor of Bihar,
PARAS NATH,
Special Secretary to the Govt.
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